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the Communist Party of India, protest_ 
ing against the reservation of election 
symbol "Hammer and Sickle with a 
Star" to the left Communist Party of 
India; and 

(b) if so, Government's reaction 
thereto? 

The Deputy Minister in the Ministry 
of taw (Shrl Jaranatha Rao): (a) 
Yes, Sir. 

(b) After careful consideration, the 
Election Commission informed Shri 
Dange its inability to cancel or modify 
its decision to allot the election symbol, 
"Hammer and Sickle with a star", to 
the Communist Party of India (Mar-
xist) . 
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Jute and Lac Research Centres 

2647 f Shri Subodb Jlansda: 
. 1 Shri Datiit Singh: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether Government propose 
to shift two Regional Research Cen-
tres of Eastern India, one of jute and 
other of lac, to some other places from 
West Bengal; 

(b) if so, the reasons therefor; and 

(c) how Government propose to 
provide employment to the existing 
staft' of these Centres? 

The Deputy Minister in tbe ~Iiois
try of FOod and Agriculture (Shrl 
Sbabnawaz Kbap): (a) The Indian 
Lac Research Institute is at present 
situated at Namkum (Ranchi) in 
Bihar State. The Jute Agricultur'll 
Research Institute and the Technolo-
gical Research Laboratories (Jute) 
are, however, stationed at Barrack-
pore and Tollygung (W~t Bengal). 
There is no proposal to shift these 
Institutions from their existing places. 

(b) and (c). Do not arise. 

Tea Gardens 

(Shrt S. C. Samaata: 
2ff,8. J Shrl M. L. Dwtvedi: 

I 8hrl Suboc1h 1IaJUda: 
l Shrt B. K. »as: 

Will the Minister of Food aDd Api-
eultare be pleased to state: 

(a) whether the fertilizer quota 
allotted to tea gardens during the. 
last five years was sufficient and was 
duly utilised; 

. (b) w~et~er there was any change 
In the dIstrIbution agency; 

(C) whether it· f IS a act that some 
selected agencies could not lift th:.'ll" 
quotas; 

(d) if so, how these quotas were 
distributed later; and 

. (e) whether any agencies were in. 
vlted to take the responsibility? 

The Deputy Minister in the i1l1nistr;r 
ol Food and Agriculture (Shrl 
Shahnawaz Khan): (a) Fertiliser 
~uotas are allotted by this Minibtry 
In favour of distributors for tea 
gardens in the North East India. In 
the case of tea gardens in South India 
allocation of fertilisers is made in 
f~v~ur of the United Planter's As;o-
~lahon of South India who sub-allot 
It amongst the approved distributur'). 
The fertiliser quotas allotted to the 
distributors in the North East India 
as welJ as to United Planter's Associa-
tion of South India during the last 
fiVe year/j were adequate to meet the 
requirements of tea gardens. The 
quantities lifted by the distributor'! of 
North East India and the npproved 
distributors of U.P.A.S. were duly 
utilised to meet the requirements of 
the tea gardens. 

(b) Yes, the total number of distri-
butors in the North East India was 
reduced from 29 to 22. 

(c) Yes. 

(d) The quotas which were not 
lifted by the distributors Of North 
East India within the prescribed 
time limit were treated as lapsed. 
During 1964-65 a quantity of 17~3 

tonnes which was not liftec1 by some 
distributors was re-allotted to otheu. 

(e) No. 




